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E,XAMINATION FOII REGISTRATION OF TRADE MARK AGENT

(Rule 154 of the Trade Marks Rules' 2002)
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PART-I

What do you understand bY

under the Trade MaLrks Act.

absolute and relative grounds for refusal of registration

Iggg? Please explain with examples (15)

2. '' Write Short notes on any five of the fcrllowing:- 
lttl

(i) Service rnark,

(ii) Earlier trade mark,

( i i i ) R e g i s t r a t i o n o f g e o g r a p h i c : a l n a m e s a s a t r a d e m a r k '

( iv )Adver l isem.entofappl icat ionbeforeacceptance '

(v) Well known mark,

(vi) Entry made without sufficient cause'

3. what is a trade mark? who may apply for registr:ation of a trade mark?

Wlratarethefurrc t ionsofat rademark inmodenrbusiness?

( ls)
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(1s)

words are registerable

(20)
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4. Explain on any five of tl-re following concepts under the Trade Marks Act

1999.

(a) Bad faith.

(b) Triple identity.

(c) Certification trade mark

(d) Register of Trade Marks

(e) Convention applicatir:n

(f) Trade Dress

(g) Well Known'frade lr{ark.

(20)

5. What are the rights conferred by the Registration? What is the relief in a suit for

infringement or passing offi' What constitutes an infringement of a registered trade

mark under the Trade Marks Act. 1999'i

6. Please answer on any ten with reasons whether the followin6l

as trade marks in respect of goods shown against them.

(a)

(b)

(c)

printed matters and other articles in class 16

machines

studio lights, projections and ph<itographic

apparatus.

rnedicina I preparation

rvoolen goods

paints, dry colours, enamels.
' fonic 

preparation

(d)

(c)

(0
(.9)
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(h)

(i)

0)
(k)

(l)

(m)

VAPORUB

TA]lZAN

TI]ERMAWI]AF:

HO'TPOINT

NEELAM

IT'ALA

Medicines

Fiims, taper recorcled games, toys and gynlnastic

Underwear

Electrical appliances for heating and cooking

purposes.

Soaps

Motor cars.
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